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//CORRIGENDUM-1//

Name of work :-C/o Additional Quarters for Staff/Officers of Reserve Bank of India at Char Imli, Bhopal,
Madhya Pradesh in EPC Mode-IlI.
SH:-C/o 72 Nos. Grade A Qtrs. (Stilt + 9), 10 Nos. Grade D&E & 1 No. Grade F Qtrs. (Stilt + 7), 1 No.
R&D Bungalow (G+1), 28 Nos. Class-Ill Qtrs. (Stilt + 7), Facility block (G+4) , Swimming Pool,33KV
Electrical Sub-station & Building, 2Nos Gate &Security Blocks including Internal & External Water
supply, Sanitary Installation, Electrical installation and development Works & bulk services of
Roads, Footpath, Drains, retaining walls, UG Sump & pump room, Sewage Treatment Plant(STP),
upgradation of main Campus Boundary Wall, CCTV System, Networking, DG Set, Fire Fighting
System, Fire Alarm System, Street Lighting, Lifts, EV Charging, OWC, Domestic & Flushing Water
pumping System, Solar PV System, Boom Barrier, Gas Suppression System, Signage’s, UPS,
Mechanical Ventilation and Pressurization System, BMS, Horticulture work ,Site office, barricading

construction sites including demolishing of existing residential D block and temporary
structures.(Package-1).

NIT No. : 56/CE(Bhopal)/EE-1/2025-26.

Engineer (Bhopal), CPWD, Nirman Sadan, Bhopal for the aforesaid work.

The pre-bid meeting held on 09.01.2026 at 11.30 am to 1.30 pm in the conference hall of O/o Chief

During the pre-bid meeting, various issues and observations were raised by bidders, both in person
and via email. These were discussed in detail, and after thorough deliberation, the following decisions were
made. Accordingly following corrigendum is issued to the NIT No. 56/CE(Bhopal)/EE-1/2025-26.

arrangements for labour accommodation by hiring
land and constructing labour camps outside the RBI
premises, in compliance with the provisions of CPWD
General Conditions of Contract (GCC), Contract

Sl NIT Existing Modified/Amendment
No. | Page
No./
Descri
ption
1 Page Existing boundary wall length mentioned at page no | Existing boundary wall length
no710 | 710 of NIT, item no C25 of BOQ, i.e. 1200 meter, mentioned at page no 710 of NIT,
item no C25 of BOQ, i.e. 1200 meter.
Sketch of existing boundary wall
and to be modified boundary wall
attached with NIT.
2 |page |Space within the RBI premises shall be made | Space within the RBI premises shall
no29 | available for construction of only 30 (thirty) labour | be made available for construction
hutments for accommodation of labour engaged in | of only 30 (thirty) labour hutments
the execution of the work. The contractor shall | for accommodation of labour
restrict the construction and use of labour hutments | engaged in the execution of the
within the premises strictly to this limit, work. The contractor shall restrict
For deployment of labour in excess of the above | the construction and use of labour
number, the contractor shall, at his own | hutments within the premises
responsibility and cost, make independent strictly to this limit.

For deployment of labour in excess
of the above number, the contractor
shall make independent

arrangements for labour




accommodation by hiring minimum

Labour (Regulation & Abolition) Act, local laws, and

a
all applicable statutory requirements. land of approximately 0.50 acre for
accommodating 300 labour apart
from construction site. The cost of
hiring of land and transportation
facility from work site to labour
camp shall be paid as per provision
in the NIT. The arrangement for
making hutment shall be at his own
responsibility ~and  cost, and
constructing labour camps outside
the RBI premises, in compliance with
the provisions of CPWD General
Conditions of Contract (GCC),
Contract Labour (Regulation &
Abolition) Act, local laws, and all
applicable statutory requirements.
3 | page | Note:-Recovery for | Add at sl no. 9 of table for BIM professional and recovery rate
no86 | BIM modeling
Professional
No provision in NIT
Sl. Requirement of Technical | Minim Designation Rate at which recovery
No. | Staff um of Technical | shall be made from the
experie | Staff contractor in the event of
nce not fulfilling
Qualificatio | Number (year) Figures words
n (of Major +
minor
component)
9 BIM 1 Syears | BIM Rs. Rs. Three
Professiona Professional 300000/- Lakh per
| per month month
4 Page Schedule of stage | Schedule of stage payment from NIT at page no. 691-700 read as
no 691 | payment given in NIT | deleted.
to 700 | @t page no. 691 to | The Schedule of stage payment modified as per
700. (i) annexure-l (Civil),
(ii) annexure-li(Horticulture)
(iii) annexure-lll (Land space for labour hut, vehicle and office staff)
(iv) annexure-IV (Electrical) attached.
5 | page | Thestructural drawing attached at page no 1047. The Grade of concrete to be used
1047 | The grade of concrete mentioned M25. for construction of swimming pool
shall be of minimum grade of M30.
6 Page Requirement of Technical Representative(s) and Requirement of Technical
No. 86 | Recovery Rate Representative(s) and Recovery Rate
3. Graduate Engineer B Arch (Degree in Architecture) | 3. Architect, B Arch (Degree in
Architecture) __||
7 |page |27.0 Modular Kitchen, Wardrobe, Furniture, Gym | 27.0 Modular Kitchen, Wardrobe,
no 71 | equipment, Children play equipment, UG Sump and | UG Sump and external development
external development work are not in the scope of work are in the scope of this NIT,
this NIT, if any, drawings of above element are drawings of above element already
uploaded in this NIT, shall not be considered part of | uploaded in this NIT, the bidder has
this NIT& the bidder has to quote their rate | to quote their rate accordingly.
accordingly.
8 |Page |1.15 Al fees payable to Government/ Local Body | All fees payable to Government/
No including statutory payments to be demanded | Local Body including statutory
0 either in the name of RBI or CPWD for the | payments to be demanded either in
various Approvals of civil work, shall be borne by | the name of RBI or CPWD for the
L the RBI/CPWD except otherwise mentioned this | various Approvals of civil & electrical
work, shall be borne by the
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document, RBI/CPWD except otherwise
mentioned this document.
9 |page |Add @ 3% contingencies - Rs. 387980793.00 This Para to be treated as deleted.
no 746
CAD file of the Architectural drawings The CAD file (Google link) shall be
i No provision in NIT provided to the bidder as per their
request by mail.
11 | Page Dismantling / demolishing the abandoned Residential Dismantling /  demolishing the
no 710 Quarters ['D" type Block comprising 24 flats — R.C.C | abandoned Residential Quarters [‘D’
framed structure - (Ground + 3 floors) on the South side of type Block comprising 24 flats - R.C.C
sl. No. | e existing gate No. | including foundation / sub- | framed structure - (Ground + 3 floors)
C-24 structure, temporary car parking on the West side of the | on the South side of the existing gate
abandoned ‘D" type block to be demolished, old load | No. 1 including foundation / sub-
bearing type building / structure housing the Gymnasium | structure, temporary car parking on the
on the East side of the existing Gate No.2 including | West side of the abandoned ‘D’ type
foundation / sub-structure, galleries along with the semi- | block to be demolished. old load bearing
permanent shelters above them on the South side of the | type building / structure housing the
Community Hall including foundations / sub-structures, | Gymnasium on the East side of the
water harvesting structures / installations above and below | existing Gate No.2 including foundation
ground level, stone / boulder mounts and masonry retaining | / sub-structure, galleries along with the
walls in the proposed construction area and disposing and | semi-permanent shelters above them on
carting away the debris / materials generated from the | the South side of the Community Hall
demolition, which are not required to be reused, as per the | including foundations / sub-structures,
Schedule of Civil items, CPWD Specifications 2019 and | water  harvesting  structures  /
Local Body Guidelines and as directed by the Engineer-in- | installations above and below ground
Charge. The Contractor shall dispose and clear all the | level, stone / boulder mounts and
demolished / dismantled materials from the colony | masonry retaining walls in the proposed
premises, including all leads and lifts. (All the materials | construction arca and disposing and
generated after the demolition shall be the property of | carting away the debris / materials
Contractor and hence the rate for this item shall be | generated from the demolition, which
including rebate (scrap / buy-back value) for the | are not required to be reused, as per the
salvageable items generated from the work. The amount of | Schedule of Civil items, CPWD
rebate (scrap / buy-back value) shall be deposited by the | Specifications 2019 and Local Body
Contractor in the office of Engineer-in-Charge ). Guidelines and as directed by the
Engineer-in-Charge. The Contractor
shall dispose and clear all the
demolished / dismantled materials from
the colony premises, including all leads
and lifts. (All the materials generated
after the demolition shall be the property
of Contractor and hence the rate for this
item shall be including rebate (scrap /
buy-back value) for the salvageable
items generated from the work. Fhe
amount—of-rebate—{serap—+buy-baek
vatue)—shal—be—deposited—by—the
Contractor—in—the-office-of Engineer-
in-Charge )
12 | Page | Structural drawing of Main entrance gate with wicket | Structural drawing Main entrance
no. gate and canopy gate with wicket gate and canopy
712 No provision in the NIT Attached.
item 1 FOOTING LAYOUT PLAN & DETAILS-
HA/2025/RBI/MG/FN/02
no. C- 2 GATE TOP BEAM FRAMING PLAN &
29 SECTIONS - HA/2025/R8I/MG/GT8/04
3 GROUND(PLINTH) BEAM FRAMING
PLAN & SECTIONS OR BEAM DETAILS -
HA/2025/RBI/MG/GB/03
4 COLUMN LAYOUT PLAN & R/F
SCHEDULE - HA/2025/RBI/MG/CL/01
5 MAIN GATE DETAIL - RBI-BHO-AR-

GATE-100
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Structural drawing of temporary shed for STP and

Structural drawing of temporary sheq

13 | Page for STP and OWC — Attached.
no. G- 1. ANCHOR BOLT PLAN & DETAILS .
711 | Noprovision in the NIT HA/2025/RBI/STP/OWC/TRUSS/04
item 2. COLUMN LAYOUT PLAN & R/F
no. C- SCHEDULE -
26 HA/2025/RBI/STP/OWC/CL/01
3, FOOTING LAYOUT PLAN & DETAILS -
HA/2025/RBI/STP/OWC/FN/02
4. GROUND(PLINTH) BEAM FRAMING
PLAN & SECTIONS OR BEAM
DETAILS -
HA/2025/RBI/STP/OWC/GB/03
5. TRUSS FRAMING PLAN & PURLIN &
ROOF SHEET LEVEL PLAN
HA/2025/RBI/STP/OWC/TRUSS/04C
6. STP AND ORGANIC WASTE
COMPOSTER DETAIL - RBI-BHO-AR-
STP-100
14 In structural drawing of grade slab, the thickness is | The grade of concrete for grade slab
mentioned 100 mm and grade of concrete M-20 for | shall be M-30 and thickness shall be
all buildings. 150 mm for all buildings.
ELECTRICAL
15 | NIT 1 no at every 10 sq mtr area i/c sub-station and fire pump | The Power point shall be as per
Page house, swimming pool panel room inventory or minimum 1 power point
No. 349 for every 10 sqm plinth area which is
SL higher. However power point increase
No.31- it shall be paid as per rates of DSR,
Cost Index and as relevant clause 12
16 NIT 1.Supply, Installation, Testing & Commissioning of | 1.Supply, Installation, Testing &
Page | filration equipment made out of Totally Anti Corrosive | Commissioning of filtration equipment
No. 506 | polyester with fiber glass filter of 2000mm diameter & | made out of Totally Anti Corrosive
160mm connection of approved colour fitted with pressure | polyester with fiber glass filter of
gauge manual air bleeder, water drain plug fitted with | 1200mm. diameter - 2 Nos & 160mm
collected arms and diffuser made from unplasticized PVC | connection of approved colour fitted
and polypropylene inlet/ outlet flanged connections, sand | with pressure gauge manual air bleeder,
dump port , capable for a flow of 120-125 m3/hr. with | water drain plug fitted with collected
filtration Velocity of not more than 40 m3/hr/m2 and | arms and  diffuser made from
working pressure of 2.5 kg/sq cm, complete as per technical | unplasticized PVC and polypropylene
specification & conditions attached. inlet/ outlet flanged connections, sand
dump port , capable for a flow of 120-
125 m3/hr. with filtration Velocity of not
more than 40 m3/hr/m2 and working
pressure of 2.5 kg/sq ¢cm, complete as
per technical specification & conditions
attached.
17 | NIT (List of Approved Materials (Electrical) (List of Approved Materials
Page 1. FRLS/FRLSH PVC insulated Copper wire/TV/ | (Electrical)
No. 651 | Telephone Cable 1. FRLSHZ PVC insulated Copper
Sl wire/TV/ Telephone Cable
No.1-
18 Layout plan of STP(75 KLD) Attached Drawing No.
Not Attached MG/STP/7SKLD/Layout/01
19 Inventory of E&M services not attached Attached (4 nos. sheet)
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Existin Modified
RQUOT HE RATES , FOR QUOTING THE RATES
] Name of Estimated Cost | Percenta | %.in | Total | Sr. Name of Estimated Cost Percem | %in | Total
¥ ‘IUMH figur | Cost [ No. | Component wge | figur | Cost
% es (Rs.) hove | e (Rs.)
the or
estimate below
dcost the
estima
ted
cost
Civil Work Ra91,0851878.00 | Above/ ki Civil Work | Rs91,00,61,87300 Above
Below / !
At Par Below
M
Par
y Blectrical Rs.37,38,19.866,00 Above / 1. Electrical .37,44,02,406.00 Above
Work Below / Work /
Al Par Below
A
Par
s Horticukure Ra. 8144 684 00 Above / Y Horicultur Rs 51,44 654 00 Above
work Below / & work /
A Par Below
‘A
- Par
4, Provision for Rs. 77,23,39200 Above / 4, Provision for R T7,00.092.00 Above
making Below / making i
mTRngement AL Par Below
for providing for providing | AL
space 1o the space 10 the Par
labour on labour on
rental basis due rental basis
o limitation of due 1o
site 1pace limitation of
available in the site space
REI Campus, available 1
Bhopal and the RBI
expenditure on Carrpaa,
account of Bhopal and
providing
inspection on account of
vehicle and providing
office safl. i
vehicle and
office stall.
(Composite) |Re130,07,49 82000 (Composite) | Rs.130,13,32.360.00
L Total Cast Total Cont

All other terms and conditions of the NIT will remain unchanged. This corrigendum shall form part of the
agreement. '

This issues with the approval of CE (Bhopal), CPWD, Bhopal.

wfafefd —
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3- Website :https:/etender.cpwd.gov.in TR WHTRIT & B |
4- NIT No. 56/CE(Bhopal)/EE-1/2025-26
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SCHEDULE OF STAGE PAYMENT

Annexure-!

- [Major Component — CIVIL] e with
running / intermediate &fi e to the agency in acc0
the f°"0wing il nal payments shall be mad
(Civil amount Rs 910861878.00 = 100 %of the quoted rates of civil
[~———_Component) T Gumulative]
Breakup of | Cumulativ
% of Item|% of Item
S.N Contract | Contract
Eira value value
: Temporary Barricading, Setting up of site office 0.50 0.50
“2-'-6-—-_._____, lab y
' Completion of foundation & plinth including plinth
beams and grade slab of all buildings 15%
1. Residential towers (Grade A Quarters) (5+9 floor)
2. Residential tower (Grade D & Above quarters) (S+7 floor)
3. Residential bungalow (RD Bungalow) (G+1) including all round
Boundary wall.
4. Residential towers (Class Ill Quarters) (S+7)
5 Facility Block VOF(G+4), including Security Block, Electrical
Substlation Building, Swimming Pool including all round Boundary
- wall etc UG sump, underground Pump room, balancing tank, UG
s pump room, shed for STP and OWC. e
2.1 Excavation & PCC . 5.00 %
B On completion of Foundation and plinth beams | 8.00%
et andgradeslab R "
23" Site office:-On completion of foundation and super | 1.00%
o structure i/c finishing and furnishing with_fymiture and office
g equipments complete.
24 Dismantling and removal of building rubbish of D |1.00%
4 Block and temporary shed near ‘proposed RD
Bungalow and swimming pool.
3.0 Completion of super structure works (RCC/ structural
) works) of the following building (from Ground/Stilt
floor to terrace floor)
1. Residential towers (Grade A Quarters) (S+9 floor)
2. Residential tower (Grade D & Above quarters) (S+7 floor)
3. Residential bungalow (RD Bungalow) (G+1) including all round
Boundary wall.
4. Residential towers (Class Ill Quarters) (5+7)
5. Facility Block VOF(G+4),
6. 2 nos. security block
7. Electrical substation
8. Change room of swimming pool.
9. Mumty of pump room.
10. Boundary wall of RD Bunglow and Swimming pool, shed for STP
and OWC.
hacider + )
ﬂ Mowers (Grade A Quarters) (5+9 floor) 22'00%__—
INSERTION _NIL |
OVERWRITINE NIL AE(P)

dee s WY




OVERWRITING ___NIL__

G —

AE(P)

Mg

EE(P
)

o — [11%
—— [ RCCrame stit floor 1o 3% Fioss e
S CHrame ™ foor 0 8% ioor T
——{-Jesidential tower (Grade D & Above quarters) (5+7 fliagj)_____,f—-z-q,;"""""——_—
—— | RCC frame Stilt fioor to 37 Floor S T
— | RCCframe 37 floor to 7" fioar I = 1.50%
53| Residential bungalow (70 bungalow] (G+1) L —T6.00%
L% | Residential towers (Class Il Quarters) (5+7) T
3.4.1 mﬂ or to 3" Fl 3.00%
[3.4.2 [ ReC rame 3¥fioor & e — [3.00%
| 2%« | RCC frame 3" floor to 7 floor | 5.00%
3.5 Facility Block VOF(G+4), including Security Block, Electrical Sub station
| Building, Swimming Pool including Boundary wall etc. %
3.5.1 RCC frame Ground floor to 2™ Floor and Swimming Pool 1 .50°o
1 3.5.2 RCC frame 2™ fioor to 4™ fioor 1.50%
3.5.3 2 nos. security block 0.60%
3.54 Electrical substation 0.50%
3.5.5 Change room of swimming pool. 0.10%
3.5.6 Mumty of pump room. 0.10%
3.5.7 Boundary wall of RD Bunglow and Swimming pool. 0.30%
3.58 Shed for STP and OWC, shed forgrade F Quarter of Grade D Block etc. | 0.40% .
3.6 On completion of RCC Terrace Water Tank, Mumty, lift machine 2.00%
room etc.complete - g ke
4.0 On completion of filler/ masonry walls from stiit/Ground floor to | 2.00 %
terrace, mumty, lift machine room including parapet walls (for all -
buildings). o h
5.0 On completion of water proofifg® 1 .00%
6.0 Completion of flooring, ihternal and external plaster 11:00%
works including cladding/dado. ‘ )
6.1 Residential towers (Grade A Quarters) (S+ 9 floors). s X
stilt floor to 4" Floor " s 3% 3
4™ Floor to 9" Floor I/c Mumty 3% :
6.2 Residential tower (Grade D & Above quarters) (S+7 floor)
Stilt floor to 3 Floor i 1 —
3 floor to 7" floor i/c Mumty . ng: :
53 Residential bungalow (RD Bungalow) (G+1) 0.50%
54 Residential towers (Class Ill Quarters) (5+7)
stilt floor to 3 Floor OW
3% floor to 7" floor i/c Mumty 0.50%
55 Facility Block VOF (G+4), including 2 nos. Security Block, Electrical Sub
station Building, Swimming Pool including Boundary wall etc.
[ Ground floor to 2" Floor and Swimming Pool 0.50%
= 2" floor to 4" floor i/c Mumty 0' 50%
56 Underground sump including underground pump room and mumty | 0:50% e
57 Change room of swimming pool, balancing tank, undarg;ow-'m——__________
room of swimming pool and mumty. ’
6.0 | Completion of Door & Window work i/c \M—E_————-—ﬁ_
*6—'{"""_# Residential towers (Grade A Quarters) (S+ 9 floors). 4.00%
1 stilt floor to 4" Floor - *“"--———--hﬁ_s__r______
— INSERTION NIL | L 0:30%




-

"“‘.];‘-—_________ e | 0 [
%i_fmh Floor i/c Mumty __________._-'—9-'&9'/2‘"'__—_____________.
\%er (Grade D & Above quarters) (S+7 floor) 20% N
\-MT" Floor 0. oo
WM" floor i/c Mumty PSR, 0‘500? |
64 — Residential bungalow (RD Bungalow) (G+1) — 040 ]
\\\m_ﬁf;"'i_{i_gﬁt_iai@wers (Class Il Quarters) (S5+7) Y 5 e
———— | Stilt floor to 3" Floor 0.450/3 I
"6‘5-—-_-__ 3™ floor to 7™ floor i/c Mumty 0.35% """

' Facility Block VOF (G+4), including Security Block, Electrical Sub
———_ | Station Building, Swimming Pool etc.
—— | Ground floor to 2™Floorand Swimming Pool 0.50%
—<— | 2" floor to 4" floor i/c Mumty 0.50% :
7.0 On completion of all sanitary & water supply Plumbing 3.50%
L | work
| Residential towers (Grade A Quatres) (S+9 floor) 1.50%
Residential tower (Grade D & Above quarters) (S+7 floor) 0.50%
= Residential bungalow (RD Bungalow) (G+1) 0.50%
| Residential towers (Class Ill Quarters) (5+7) 0.50%
Facility Block VOF (G+4), including 2nos. Security Block, change room | 0.50%
of swimming pool, Swimming Pool etc.
8.0 On completion of miscellaneous works such as false 3.00%
ceiling, railing, plinth protection, ramps, steps etc.
Residential towers (Grade A Quatres) (5+9 floor) 1.00%
Residential tower (Grade D & Above quarters) (S+7 floor) 0.50%
Residential bungalow (RD Bungalow) (G+1) : 0.50% &
Residential towers (Class Ill Quarters) (5+7) 0.50% P
Facility Block VOF (G+4), including 2nos..Security Block, change room | 0.50% -
of swimming pool, Swimming Pool etc,. | 0
9.0 On completion of internal and°iternal painting, putty, 4%
polishing (except final coat of painting ) S
Residential towers (Grade A quatres) (5+9 floor) 1.50% Y
Residential tower (Grade D & Above quarters) (S+7 floor) L 0.50% B
Residential bungalow (RD Bungalow) (G+1) 0.50% "
Residential towers (Class Il Quarters) (S+7) 0.50% -
Facility Block VOF (G+4), including 2nos. Security Block, change room | 0.50%
of swimming pool, Swimming Pool, boundary wall, shed for STP and o
OWC& temporary shed for grade F Quarter of Grade D Block etc. .
on completion of 50% Horticulture work 0.50% e a1
10.0 providing and fixing of sarjitalry & water supPly fixtures, ﬂna'l coat_ of 2%
internal and external painting, complete in all respect including
cleaning of building and adjoining site.
1.0 | Development work and work services (Civil 10.00%
work)
_— [ Completion of bituminous road i/c preparation of sub grade, | 2.50%
i) compaction, supply and filling GSB, WMM, BM, BC complete i/c
completing of level book.
| __—— T Completion of all footpath parking ramp, curve stone, paver block i/c | 0.50%
ii) making sub grade etc. complete.
| T providing and fixing external sewer lines i/c trenching, refilling and | 1.50%
jiii) preparing bed, manholes etc. complete
ﬁwd fixing external water supply line filtered and unfiltered 1.50% )
ORRECTION__NIL INSERTION NIL _J .
gUTTWG NIL AE(P) EE(P]

OVERWRITM
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I ——
. -y
r\1 Outer ring man distribution line and i/c valves, fittings, chambers etc. Lo
-\—I—)———-—___ Complete. _————11.50%
Stor m water drain, drainage line i/c pipes, bed concrete, trenching and | 1. S
-—Jﬁ———_m_iiw"g i/c inspection chamber etc. complete. —————"170.40%
Rain water harvesting, construction of pit as per architectural drawing | Y.
i) complete i/c bypass arrangement has specified MW
Trenches for services all completed as per tendered drawings. | —-=—— 7
?"") Construction of retaining wall i/c painting and providing Weep holes 0'5000
iX) Road marking, providing and fixing signages. 0.20:’0
X) Providing and fixing MS Plate with CNC cutting i/c painting OVer 0.50%
existing campus boundary wall i/c providing and fixing 2 nos. MS Gate
with RCC column at entry and exist.
xi) Completion of boundary wall for RD Bunglow and swimming pool ifc| 0.20%
providing and fixing of MS gate
Xii) Completion of MS temporary shed for STP and OWC. 0.50%
11.0 On completion of all Civil and Horticulture work including cleaning of 1.50%
site.
12.0 Issue of completion certificate of all buildings, all statutory post— 1.00 %
construction clearances, fire clearance certificate, complete list of civil
Inventory, Final measurement book, all licenses and as-built drawings,
testing of all services and equipment, handing over of all buildings, a
set of completion drawings, Service plans and any other items as per
NIT
Total 100.00%
Note: - ;

1. Intermediate .ﬁayments shall be made on “pro-rata basis.” Amoun_t‘styéll be worked out on the
basis of quantum of work done out of total scope of work under each activity / Item in the table

above. Tha.assessment made by Engineer-in-charge shall be final in this regard.
g e A
\uﬁ%

Tty v W 4
iy - W 1
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IL INSERTION _ NIL |
ORRECTION_N
JTTING NIL QVERWRITING NIL AE(P) EE(P)



Annexure-11

SCHEDULE OF STAGE PAYMENT
[Minor Component Horticulture]

All running / intermediate & final payments shall be made to the agency in accordance with the
following schedule:

(Horticulture amount Rs, 8344684.00 = 100% of the quoted rates of
Horticulture component)

S.No. .| Breakupof % | % of Item
: o of Item Contract
" | Contract value value
1.0 | Horticulture component will be paid after completion 60% 60%
of development work of horticulture features in all |
respect ' _
2.0" | Remaining amount of horticulture work after "¢ | 25% of balance 10%

. | completion of First year of the work of maintenange ' | amount i.e. 10%
3. ....of Horticulture features g, Of contract value
3.0 | Remaining amount of horticulture work after ' ~| 25% of balance 10%
.+ completion of Second year of the work of .1 amounti.e. 10%
__~ | maintenance of Horticulture features | of contract value
4.0 | After completion of Third year maintenance period 50% of balance
of Horticulture as per terms and condition of amount i.e. 20%
agreement and as per CPWD specifications of contract value

Total 100.00% 100.00%

20%

Note:

1. Intermediate payments shall be made on “pro-rata basis.” Amount shall be worked out on
the basis of quantum of work done out of total scope of work under each activity / Item in
the table above. The assessment made by Engineer-in-charge shall be final in this regard.

CORRECTION NIL INSERTION NILL  CUTTING NIL QVERRITING NIL %’"

ADH



Annexure-ll|

SCHEDULE OF STAGE PAYMENT

ental basis and
For making arrangement for providing space to the labour on r

roviding inspection vehicle and office sta

in accordance with
All running / intermediate &final payments shall be made to the agency
the following schedule:

for labour
(Amount Rs 7723392.00 = 100 %of the quoted rates of space for labour,

_ Inspection vehicle and staff component) Cumulative

Breakup of
% of Item | % of Item
Contract Contract

S. No. value vaLue
1.0 Providing minimum space (Land) of approximately 0.50 | 50% 50%

acre for accommodating approx. 300 nos labour on
rental basis including transportation of labour from
work site to the place of labour hutment (To and fro)
(The payment shall be released after completion of the
project and clearing of the labour hutment site
complete,
2.0 Proving/Hiring 2 nos Inspection vehicle in good 30%
condition of model not more than 2 year old (swift
desire, Tata Etios, AURA or equivalent) with driver and
fuel and fuel and maintenance arrangement complete
as per direction of engineer in charge.
i) The payment shall be made after 50% completion | 159%
of project
ii) The payment shall be made after 100% completion | 159
of project and handed over to the client department
3.0 Providing 1 no. computer operator and 2 nos. office 20%
assistant for maintaining the office rooms and records
etc. complete as per direction of engineer in charge.
i) The payment shall be made after 507 10%
completion of project
i)  The payment shall be made after 100% | 109, | ———

completion of project and handed over to the
client department

____-__-___-'_-——-__—
— Total| 355505
Note:

1. The payment shall be made for the space of land after verifying the recei
satisfaction of Engineer in charge.

2. The recovery shall be made for not attending office staff @ Rs. 1000/-
satisfaction of Engineer in charge.

3. The recovery for inspection vehicle including driver and fyel shall be m
Normal office hours shall be @ Rs. 3000/- per vehicle

dully signed by the competent authority ete. to the satisfaction of Engine

—

Pt landlord etc. to the

Per person per day etc. to the

ade for not attending duty in

Maintained and

per day and log book sha| be
erin charge,

ICORRECTION _ NIL INSERTION NIL
UTTING __NIL OVERWRITING NIL
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I E me !!IE Annexure-1V

LECTRICAL COMPONENT .
All Funning / intermediate & final payments shall be made to the agency In

aECOPFIance with the following Schedules . .
lectrical amount Rs. 37,44,02,406/- = 100% of quoted rates of Electrical component
w

d
of Individual Weighte
e D EI::tl‘Ic.l % Percentage

"e— competent
B | Completion of Building

portion Complete in all

respects as per scope of
work

| E & M services 100%
1 |Internal Electrical
| Installation 48.16%

1.1 | Supply of conduit, switch boxes
with wiring accessories, FRLS 17.80
copper wires, MCB type DBs '

with accessories

Supply of conduit 25
Supply of wires 50
Supply of DBs 10
Supply of MCBs & RCBs
Supply of switch boxes
Supply of Switch Sockets 3

1.2 | Fixing of conduit, DBs, Wiring,
testing of installation 10.36

Installation of conduit
Installation of wires

Installation of DBs

Installation of MCBs & RCBs
Installation of switch boxes
Installation of Switch Sockets
1.3 |Supply of fans, lighting

luminaries, LT panels and 10.36
power cables

Supply of Fans

Supply of lighting luminaries
Supply of LT panels

Supply of power cables
Supply of Geyser

Supply of Water purifier
Supply of Chimney

Supply of Video door phone
"Supply of chandelier

I ———

SRRECTION _NIL____INSERTION NIL
JTTING _NIL.___OVERWRITING __NIL §
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i Tree —7T1 . |
4 | Installation,  testing __ and 9.64
Commissioning of fan, lighting '
— | luminaries, cables LT panels etc 30
— | Installation of Fans
Installation of lighting 30
| luminaries J
| Installation of LT panels 8
| Installation of power cables
|| Installation of Geyser 2
Installation of Water purifier 2
Installation of Chimney 3
Installation of Video door 5
phone
Installation of chandelier >
2 | Fire Fighting System:
Hydrant and sprinkler 7.4%
system
2.1 | On supply of fire-fighting pipe,
hydrants, valves, hose pipes, 3.45
hose reel, FBC and accessories )
etc
Supply of fire-fighting pipe 70
Supply of hydrants 7
Supply of valves 5
Supply of hose pipes 5
Supply of hose reel, Sprinklers 5
Supply of FBC and accessories 8
2.2 |On supply of Fire pumps, 2.76
control panels, cables etc. . .
Supply of Fire pumps 50
Supply of control panels 40
. Supply of Cables 10
2.3 | Installation, testing and
- | commissioning of above 0.65
equipments.
2.4 | Obtaining NOC from CFO and 0.54
completion of all related work .
3 | Fire Alarm System with PA 4.60%
system
3.1 | On supply of equipments 3.40
Supply of Detectors 20
Supply of Fire Alarm panel 30
Supply of Hooters 25
Supply of MCPs 10
Supply of PA system 15

N

RRECTION _NIL__-_ INSERTION NIL |gag,5
'ggmme NIL__OVERWRITING __NIL AE




CUTTING __NIL OVERWRITING NIL

35 S
2 Installation, testing and
Commissioning of above 0169
Exa €quipments. RN e
| 3-3 | Obtaining NOC from CFO and 0.51
| completion of all related work | e |
-__ﬂ'___ Lifts 990% ([ 1 —]
4.1 | On supply of equipments ___3__9_5__——;—————-—-——‘
4.2 |Installation,  testing  and
commissioning of  above 3.95
equipments. I I S,
4.3 | Obtaining NOC from lift
inspector and NOC from Local 2
fire authority and completion of
all related work
5 | Sub-station equipments 5.20%
5.1 | On supply of HT, LT and pole 1.7
structure and its accessories '
Supply of HT Panel 10
Supply of LT Panel 70
Supply of LT capacitor panels,
DO Fuse, Pole structure, ME 24
5.2 | On supply of transformer, bus
trunking 1.7
Supply of Transformer 80
Supply of bus trunking 20
5.3 | On supply of HT and LT cables 1
Supply of HT Cable 30
Supply of LT Cable 70
5.4 |On installation, testing and
commissioning of above 0.4
equipments
5.5 | On receipt of NOC from Central
Electricity Authority 0.4
6 | Diesel Generating sets 0.90%
6.1 | On supply of DG sets 0.3
6.2 | On supply of AMF panel 0.2
6.3 | On supply of cables 0.2
6.4 |On installation, testing and
commissioning of above 0.1
equipments
6.5 | On receipt of NOC from local
body and pollution control 0.1
board
7 |DOMESTIC AND FLUSHING
0.17%
WATER PUMP SETS
7.1 | On supply of equipments 0.1
72 |On installation  of above
equipments 0.03
|
CORRECTION__NIL INSERTION _ NIL



R
Wﬁm and commissioning 0.04 |
— | Of above equipments —
8 | Solar Photo Voltaic Power 1.38%
Generation System ) |
| 8.1 | On supply of all material 1d o —
8.2 [On installation, testing and
commissioning of above 0.1
| equipments
8.3 | On getting net meter facility
from MPEB and handing over to 0.08
client
9 | CCTV surveillance system 1.70%
9.1 | On supply of Cameras, Network
switches, Network video 0.65
recorder, Monitor, work station
with licenses and soft ware
9.2 | On supply of OFC cable, cat -6 0.3
cable with their components i
9.3 |On installation of above 0.65
equipments '
9.4 [On Testing and commissioning
and handing over of above 0.1
equipments
10 |IT NETWORKING & IP-PBX
SYSTEM QLA8%
10.1 | On supply of intercom system
i/c hardware, software,
switches, cables, MDF Boxes, 0.27
Fibre cable etc
10.2 | On Installation of intercom
system, Telephone instruments 0.2
etc.
10.3 | On Testing and commissioning
of intercom system 0.01
11 | LAN System and FTTH 3.20%
11,1 | On supply of intercom system
i/c hardware, software,
switches, cables, MDF Boxes, 1.9
Fibre cable etc
11.2 | On Installation of intercom
system, Telephone instruments 1.2
etc.
11.3 | On Testing and commissioning
of intercom system 0.1
12 | GAS SUPPRESSION SYSTEM 1%
12.1 | On supply of Gas Suppression
system 0.58
EE nstallation of Gas
12.2|0n I 0.34

Suppression system

ORRECTION__NIL INSERTION _NIL
UTTING _NIL___OVERWRITING __NIL




___________—_—_—"—'—-"—'___
ICUTTING __NIL OVERWRITING NIL

1__—_'-_“‘.___________________—————‘___——#"*’_-‘—!-”’-’
12.3]0on Testing and commissioning 0.08 (R
1 | of Gas Suppression system |+ ]
13 |EV CHARGING SYSTEM FOR | 4 450 T
| VEHICLES o ]
13.1|On supply of EV charging 07 |
| equpments | e e—— |
13.2 | On Installation of EV charging 0.35
system _____________________-—.___——————-—"‘
13.3 | On Testing and commissioning 0.1
of EV charging system ]
14 | Exist sign board i/c electric| 450,
signages e
14.1 | On supply of Signages 010 |
14.2 |On installation of above 0.03
signages
14.3 | On Testing and commissioning 0.02
of above signages
15 | Organic Waste Converter 0.25%
15.1/0On supply of E & M
equipments, Machine different 0.10
type bins etc.
15.2 |On supply of piping and 0.07
accessories
15.3 | On installation of above 0.06
equipments "
14.4 | On testing and commissioning
of above equipments 0.02
16 | MECHANICAL VENTILATION
& PRESSURIZATION 0.70%
SYSTEM
16.1 | On supply of E & M equipments
e.g. motors, ducts etc. 0.27
16.2 |On supply of piping/ducting
and accessories 0.24
16.3 | On installation of above
eqguipments 0.13
16.4 | On Testing and commissioning
of above equipments 0.06
17 | STP 1.30%
17.1/0n supply of E & M
equipments, MS FRP tanks, 0.50
panels, filteration units etc.
17.2 | On supply of Piping/Plumbing
and accessories 0.50
17.3|0n installation of above
equipments 0.24
17.4 | On Testing and commissioning
of above equipments 0.06 }
CORRECTION__NIL INSERTION _NIL ]%!.L
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s
18 | SWIMMING POOL 5.70%
FILTRATION SYSTEM
18.1|0On supply of E & M
equipments, filteration system, 2.05
pumps, dosing tanks, under
water light, NICHE lights, Heat
pump etc.
18.2 | On supply of Piping/Plumbing 0.70
| and accessories
18.3|On installation of above 2.05
equipments
18.4 | On Testing and commissioning 0.9
of above equipments
19 | Street lighting 3.23%
19.1 |On supply of street lights,
Bollards, Spike lights, poles, 2.04
post of lantern and other LED
lights
19.2 |On supply of LT cables for 1.02
street lights and above )
19.3 | On installation, testing and
commissioning of above street 0.17
lights, post of lantern and '
cables
20 |UPS 0.34%
20.1 | On supply of UPS 0.13
20.2 | On supply of Batteries 0.10
20.3 |On installation, testing and
commissioning of UPS &
batteries with control 0.11
panel, earthing etc.
21 | Boom Barrier 0.06%
21.1|0n supply of Boom Barrier
equipments 0.03
21.2 | On installation of Boom Barrier 0.02
21.3 | 0On Testing and
commissioning of Boom Barrier 0.01
22 |BMS 2.86%
22.1 | On supply of BMS 1.7
22.2 | On installation of BMS system 1
22.3 | On Testing and ——
commissioning of BMS system 0.16
23 | Site Monitoring Camera 0.17%
23.1 | On supply of Cameras, Network
switches, Network video
recorder, Monitor, soft ware, 0.10
CAT 6 cable, OFC, Racks etc,

CORRECTION__NIL INSERTION NIL
CUTTING __NIL__OVERWRITING ‘AQ—;"L
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equipment along with cablin

5 g
3.3 |0On Testing and
commissioning of the system

S TOTAL

3.2 | On installation of above

CORRECTION__NIL INSE
RTION NIL
CUTTING __NIL OVERWRITING NIL

AE

100%

0.05

0.02

@t(ﬂ*ﬂ



(AL
LR
L g
,,’ﬂ. -'.f
e 8

iV ROUND LEVEL
o L::i::d
b v i v deirta
e l l | | | | D0

EXISTING BOUNDARY WALL

Concertina Coil Fencing

n
b - o295

=N CNC CUTTING- 2mm THK. MS SHEE
(As per approved design by E-N-C)

o‘l:'{ff"'; ney 4 AT oo N
EROR ] Jrohoed, iy RCC BAND- 300x450mm
-‘J“.r"’{{}‘ ..“' 3 ’. ,'r
; KA L [ I l Eor o .
i e 5ok | d Existing CC BAND- 100x450mm
=t :.'. r.:'. .

- -
:.‘?..—,

]
':"‘.;.. ”
a "

b e B
YA R - o5,
“r B 5y _§_ |__——Existing Boundary Wall
7, : RO5 b
Al i : R

o
f ¥ oy ROUND LEVEL
. ?. J

4

o B N N S S S v
UPGRADATION OF-EXISTING BOUNDARY WALL
Note: 1. 300x450 mm, M-30 R.C.C. Bang,
2. Raising Helght of Coneertina Coil by extending existing angle iro .
3. Providing & fixing 2mm Thick CNC cutting MS sheet :%pe? apec?ﬂcatlon-
4. Removing of Barbed wire and PV ghagt below concertina level.




of No.: HSA/RBI/2025/655
pate: 25/12/2025

To,
The Chief Engineer
CPWD, Bhopal

Subject: Confirmation of Slab Concrete Grade and Thickness — Project “Additional Staff/Officers
Quarters of RBI at Char Imli, Bhopal"

Respected Sir,

As per the discussions held during the meeting and the instructions provided by CPWD, this is to
confirm that the slab concrete grade shall be M30 and the slab thickness shall be 150 mm for all
buildings under the project: Additional Staff / Officers Quarters of RBI at Char Imli, Bhopal.
Further, it is clarified that in the swimming pool drawings, the concrete grade has been mentioned
as M25, which is a drafting mistake. The correct concrete grade for the swimming pool shall also
be M30, in line with the CPWD instructions and project requirements.

Kindly treat this letter as formal confirmation of the above and proceed accordingly.

Thanking you,

Yours faithfully,

For Henrock Structure Associates

Qo PV

Noida Office- 1005 Advant Tower Sector-142 Noida-201305 (UP)
Indore Office — 112, First Floor, Swadesh Bhawan Near DainikBhaskar Press L.1.G. Square Indore (M.P.)
Mail- Ha247@haconsultants.in , Contact No. +91-9810899325, +91-97133 42328




SPECIFIC NOTES

3 AL WITHTHE
DRAWINGS AND ANY AVBIGUITY SHALL BE IMVEDIATELY BROUGHT TO THE NOTICE
(OF THE CONSULTANT IN WRITTEN BEFORE COMMENCEMENT OF THE WORK.

4. PLAIN CEMENT CONCRETE BELOW FOOTINGS SHALL BE 100mm THK (M10) _ UNO.

6500

BARS SHALL

(GRADE Fe-500 CONFORMING TO 17862008

6 DEVELOPMENT LENGTH OF BAR (Ld)- 500
SHALL

7oL ATANY MORE
THAN 50°% OF THE BARS SHALL GE LAPPED.

8. TOP REINFORCEMENT OF BEAM SHOULD NOT BE LAPPED AT SUPPORT AND
BOTTOM REINFORCEMENT SHOULD NOT BE LAPPED AT MID SPAN.

9. OVERLAP OF BARS IS NOT PERMITTED IN HANGERS.

10. STIRRUPS FOR CANTILEVER BEAMS TO HAVE HOOKS AT BOTTOM.

L BE BENT AT CHANGE OF SE

1:6)AS AND WHERE REQUIRED REFER TYPICAL LAPPING DETAIL.

12. THE STRENGTH & STRUCTURAL STABILITY STURDILY OF SCAFFOLDING, CENTERING
‘SHUTTERING MATERIAL LIFTS SHALL BE ENSURED BY THE CONTRACTOR AND
SHALL BETHE RESPONSIBILITY OF CONTRACTOR.

n

K THE LOADING OF

AACBLOCKAS PARTITION WALL.

14. BUILDING FRAME DESIGNED FOR EARTHOUAKE ZONE i

15. BUILDING FRAME AND FOUNDATION DESIGNED FOR M 30

16, ANY DEVIATION FROM STRUCTURAL DRAWINGS SHALL NOT BEALLOWED

{OUT WRITTEN PERMISSION OF ARCHITECT

17, RIFDETALLING AS PER 15:13320.2016 & WORKMANSHIP SHALL BE DONEAS
15: 4562000

18 AS PER THE SOIL REPORT CONSIDERING N8.C. OF SOIL IS 22 5TIM" AT 350M,

19, WINIMUM CLEAR GOVER TO REINFORCEMENT-
FOOTING =50 MM (TOP & BOTTOM)
COLUMN =40 HMALLAROUND.
BEAN =30 HMALLAROUND.
S = 15 MM BOTTON 25 MM EDGE
SHEARWALL = 40 MM ALL AROUND

1AL IN MM UNLESS NOTED OTHERWISE
2. DONOT SCALE THE DRAWNG, ONLY WRIT
ARE TO BE FOLLOWED
|
|
|
|
|
|
|

REVISION
Rev.NO.| Date Detail By
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]
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i 2 PROJECT-
! J ADDITIONAL STAFF/ OFFICERS QUATERS OF RBI AT

CHAR IMLI, BHOPAL

BUILDING:- MAIN GATE

FOOTING LAYOUT PLAN SHEET TITLE
(SCALE 1:100) FOOTING LAYOUT PLAN & DETAILS

CLIENT
RESERVE BANK OF INDIA, BHOPAL

g1 IMPLEMENTING AGENCY
5 PLINTH BEAM C.P.W.D. BCD-1, NIRMAN SADAN, AREA
g HILLS, BHOPAL (M.P.)-462011
g [7]| _AS PERARC. DWG. ARCHITECT
<<
T R\ N % VASTUNIDHI
7 ARCHITECTURE | MASTER PLANNING | URBAN DESIGNING
| 135, BLOCK - B, SECTOR - 44, NOIDA - 201 301
| I P [+919818 477 259
[ E | vastunidhi@vastunidhi.com
§ | STRUCTURE CONSULTANT
2 i HA STRUCTURE CONSULTANT
X @ 2 N — Indore office -
— 112, First Floor Swadesh Bh:
i L 4 ] e Do B e e (4.2)
— Noida office - ‘ﬂ( \%
104-C (U.G.) Tower A Advant Business. 7
— Park Sector 162 Noida (U.P.) N P
o b Email - Ha24 in
R2 — 10(TYP)
A L T TR (TR JT MEP CONSULTANT
= T '1 “LXB L = ]
TYPICAL FOOTING PLAN £ SECLKR PCLC
- ISOLATED FOOTING SECTION ST
HA/2025/RBI/MG/FN/02
DATE 27122025 CHECKED BY 5K SHEET-1 OF 1
SCALE 1:100 DRAWNBY RASHIDA STR-02
STATUS | PRELIMINARY me]m GFC. REV;?;DN
AUTHORITY
ISOLATED FOOTING SCHEDULES
FOOTING SIZE RIENFORCEMENT AT BOTTOM LVL. .
MARK
5 : D | ALONGTHELENGTH | ALONGTHEWIDTH | secrion APPROVED BY
(R1) (R2)
F1 900 900 300 108@150c/c 100@150c/c X-X

F2 1500 1800 400 102@100c/c 100@100c/c X-X
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SPECIFIC NOTES

1AL IN MM UNLESS NOTED OTHERWISE

2. DONOT SCALE THE DRAWNG, ONLY WRIT
ARE TO BE FOLLOWED

3 AL
DRANNGS DAY AUBIGOTTY SHALL BE WMEDITELY BROUGHT TO THENOTIE
(OF THE CONSULTANT IN WRITTEN BEFORE COMMENCEMENT OF THE WORK.

4. PLAIN CEMENT CONCRETE BELOW FOOTINGS SHALL BE 100mm THK (M10) _ UNO.

BARS SHALL
(GRADE Fe-500 CONFORMING TO 17862008
6. DEVELOPHENTLENGTH OF BAR L0 500

7 ATANY MoRE
S OF E S SALL S
8. TOP REINFORCEMENT OF BEAM SHOULD NOT BE LAPPED AT SUPPORT AND
BOTTOM REINFORCEMENT SHOULD NOT BE LAPPED AT MID SPAN.
9. OVERLAP OF BARS IS NOT PERMITTED IN HANGERS.
10. STIRRUPS FOR CANTILEVER BEAMS TO HAVE HOOKS AT BOTTOM.
L BE BENT AT CHANGE OF SE

1:6)AS AND WHERE REQUIRED REFER TYPICAL LAPPING DETAIL.
12. THE STRENGTH & STRUCTURAL STABILITY STURDILY OF SCAFFOLDING, CENTERING
‘SHUTTERING MATERIAL LIFTS SHALL BE ENSURED BY THE CONTRACTOR AND
SHALL BETHE RESPONSIBILITY OF CONTRACTOR.
13 THE LOADING OF
AACBLOCKAS PARTITION WALL.
14. BUILDING FRAME DESIGNED FOR EARTHOUAKE ZONE i
15 BUILDING FRAME AND FOUNDATION DESIGNED FOR N 30
16, ANY DEVIATION FROM STRUCTURAL DRAWINGS SHALL NOT BEALLOWED
{OUT WRITTEN PERMISSION OF ARCHITECT
17, RIFDETALLING AS PER 15:13320.2016 & WORKMANSHIP SHALL BE DONEAS
15: 4562000
18 AS PER THE SOIL REPORT CONSIDERING N8.C. OF SOIL IS 22 5TIM" AT 350M,

19, WINIMUM CLEAR GOVER TO REINFORCEMENT-
FOOTING =50 MM (TOP & BOTTOM)
colwn =
BEAN

ND.
SLA = 15 MM BOTTOM & 25 MM EDGE.
SHEARWALL =40 MM ALLAROUND

REVISION

Rev.NO.| Date Detail By

PROJECT:-

ADDITIONAL STAFF/ OFFICERS QUATERS OF RBI AT
CHAR IMLI, BHOPAL

BUILDING:- MAIN GATE

SHEET TITLE

GATE TOP BEAM FRAMING PLAN &
SECTIONS OR BEAM DETAILS

CLIENT
RESERVE BANK OF INDIA, BHOPAL

IMPLEMENTING AGENCY

C.P.W.D. BCD-1, NIRMAN SADAN, AREA
HILLS, BHOPAL (M.P.)-462011

ARCHITECT
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SPECIFIC NOTES

1AL IN MM UNLESS NOTED OTHERWISE
2. DONOT SCALE THE DRAWNG, ONLY WRIT
ARE TO BE FOLLOWED
3 AL L WITHTHE
DRAWINGS AND ANY AVBIGUITY SHALL BE IMVEDIATELY BROUGHT TO THE NOTICE

(OF THE CONSULTANT IN WRITTEN BEFORE COMMENCEMENT OF THE WORK.

4. PLAIN CEMENT CONCRETE BELOW FOOTINGS SHALL BE 100mm THK (M10) _ UNO.

5 AL BARS SHALL

(GRADE Fe-500 CONFORMING TO 17862008

6 DEVELOPMENT LENGTH OF BAR (Ld)- 500
SHALL

7oL ATANY MORE
THAN 50°% OF THE BARS SHALL GE LAPPED.
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LIST OF TANKS
S. No Description Size Remarks
01 | BarScreen Chamb 1000 x 800 x 800mm (D) RC.C. . |
02 | Oil & Grease Trap 1350 % 800 x 1400mm (D) L.D. -800mm RC.C. 1 A@_ T
03| Equalization Tank 2500 x 6600 x 3000mm (D) L.D. -2400mm | R.C.C. e
| Equalization Tank
04 | Sludge Holding Tank 900 x 2800 x 2800mm (H) L.D. -2500mm MS FROJECT:- 75 KLD STP MBAR
05 | Anoxic Tank 1100 x 2800 x 2800mm (H) L.D. -2500mm | M § PROJECT SITE - BHOPAL
| AnoxicTank
06 | MBBR-1 Tank 1700 x 2800 x 2800mm (H) L.D. -2400mm | M S CLENT-
07 |MBBR2Tank | 1750 x 2800 x 2800mm (H) L.D. -2300mm | M S ORAVANEY| DATE | CHKD.BY | APPD.BY || ewrs—mcrs—w
o8 | TubeSemlerTak 1650 x 2800 x 2800mm (H) L.D. -2200mm | M S vw\ T [
00 | Chiorine Contact Tank 1350 x 2800 x 2800mm (H)L.D. -2100mm | M S e
.||..I|I|||||d-|]||| 5 g -
10 | UF Feed Tank 2400 x 2800 x 2800mm (H) LD, -2500mm | M 5§ R -
I Treatcd Waier Tank 3050 x 2800 x 2800mm (H) LD. -2500mm | R.C.C. bl = IR T
2 [swmp 900 x 1200 x 1500mm (D) R.CC. | !r.|r.|r||.|||.l|1||l|11.|.|.lll.|11usm=o...__._9 TRITR LR AL
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